
 947  Papers  Laid  DECEMBER  20,  1991  Papers  Laid  948

 search  Association,  Caicutta,for  beg  to  lay  on  the  table:-
 the  year  1900-91  along  with

 Audited  Accounts.  (1)  A  copy  each  of  the  following
 papers  (Hindi  and  English  ver-

 (i)  +Acopy  of  the  Review  (Hindi  and  sions)  under  sub-section (1)  of
 English  versions)  by  the  Govern-  section  619  A  of  the  Companies
 menton  the  working  of  the  indian  Act,  1956:-
 Jute  industries’  Research  Asso-
 ciation,  Calcutta,  for  the  year  (i)  Review  by  the  Government on
 1990-91.  [Ptaced  in  Library.  See  the  working  of  the  National Film
 No.  LT—1158/91]

 '
 Corporation  india

 for  the  year  1990-91.
 6)  ।

 (i)
 the  Carpet  Export  Promotion  Film  Development  Corporation
 Council  for  the  year  1990-91  india  for  the  year  1990-91  along
 along  with  Audited  Accounts.  with  audited  Accounts and  com-

 ments  of  the  Comptroller  and
 (i)  Acopy  of  the  Review  (Hindi  and  Auditor  General  thereon.  [Placed

 English  versions)  by  the  Govern-  in  Library.  See  No.  LT—1161/

 ment  on  the  working  the  Carpet  91]
 Export  Promotion Council  for  the
 year  1990-91 -  [Placed  in  Library.
 See  No.  LT—1159/91]

 (2)

 (7)  (@  A  copy  of  the  Annual  Repon  1991  to  unstarred  Question  No.
 (Hindi  and  English  versions)  of  555  by  Shri  Arjun  Singh  Yadav
 the  Export  Promotion  Council  of  and  Shri  Kashiram Rana,  regard-
 Handicraits  for  the  year  1990-91  ing  Schemes  for  All  india  Radio
 along  with  Audited  Accounts.  and  Doordarshan  in  Uttar

 Pradesh and  Gujarat,  and  (ji)  the
 ()  Acopy  of  the  Review  (Hindi  and  reasons  for  delay  in  correcting

 English  versions)  by  the  Govern-  the  reply.  [Placed  in  Library.  See
 ment  on  the  working of  the  Ex-  No.  LT—1162/91]

 port  Promotion  Councilof  Handi-
 crafts  for  the  year  1990-91.

 [Placed  in  Library.  See  No.  LT—  Notifications under  Major  Port  Trusts
 1160/91]  Act,  1963,  etc.

 Review  on  the  working  and  Annuei  THE  MINISTER  OF  STATE  IN  THE

 Report  of  Nationel  Films  Development  MINISTRY  OF  CIVIL  AVIATION  AND  TOUR-
 Corperation  india  for  1980-01  etc.  ISM  (SHRI  M.O.H.  FAROOK):  Sir,  on  behalf

 of  Shri  Jagdish  Tytler,  |  -  to  lay  on  the
 THE  DEPUTY  MINISTER IN  THE  table:

 MINISTRY  OF  INFORMATION  AND

 Sa  on  feat  of  Sk  क  Penta,  S|

 A  copy  each  of  the  following
 Notification (Hindi  and  English

 (1)
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 versions)  under  sub-section (4)
 of  section  124  of  the  Major  Port
 Trusts  Act,  1963:-

 G.S.R.  349(E)  published  in

 Gazette  of  India  dated  the  24th

 G.S.R.  549(E)  published  in

 Gazette  of  India  dated  the  28th
 August,  1991  approving  the

 Calcutta Port  Trust  Employees’
 (Other  than  Haldia  Dock  Com-
 plex)  (Recruitment  Seniority  and
 Promotion)  Sixth  Amendment

 Regulation,  1991.

 G.S.R.  645(E)  published  in
 Gazette  of  india  dated  the  24th
 October,  1991  approving  the

 Mormugao  Port  Employees
 (Contributory  benefits  after  Re-

 tirement)  (First  Amendment)

 Regulation,  1991.

 G.S.R.  200(E)  published  in

 Gazette  of  india  dated  the  3rd

 Gazette  of  india  dated  the  3rd

 GS.A.313(E)  published  in  Ga-

 (3)
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 Zette  of  india  dated  the  21st  June,

 Gazette  of  india  dated  the  18th

 Tuition  Fees  Allowances

 (Amendment),  1991.  [Placed  in

 Library.  See  No.  LT—1  163/91]

 A  copy  of  the  Rent-a-Cab
 (Amendment)  Scheme,  1991

 (Hindi  and  Engjish  versions)
 published in  Notification  No.S.O.
 808  (E)  in  Gazette  of  India  dated
 the  28th  November, 1991  under
 sub-section (4)  of  section  212  of
 the  Motor  Vehicles  Act,  1988.

 [Placed  in  Library. See  No.  LT—
 1164/91]

 A  copy  of  the  following  papers
 (Hindi  and  English  versions)
 under  sub-section (1)  of  section
 619  A  of  the  Companies Act,
 1956:-

 ण  Review  by  the  Government on
 the  working  of  the  Cochin  Ship-
 yard  Limited  for  the  year  1990-
 91.

 No.  L¥—1165/91]

 -  ह)  Review  by  the  -  on
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 Library.  See  No.  LT—1166/91]

 Review by  the  Government  on
 the  working  of  the  Hindustan

 Shipyard  Limited,
 Visakhapatnam,  for  the  year
 1990-91.

 Annual  Report  of  the  Hindustan

 Shipyard  Limited,
 Visakhapatnam,  for  the  year
 1990-91  along  with  Audited
 Accounts  and  comments  of  the

 Comptroller and  Auditor  General
 thereon.

 A  statement  (Hindi  and  English
 versions)  showing  reasons  for
 delay  in  laying the  papers  men-

 tioned  at  (b)  of  tem  No.  (3)  above.
 [Placed in  Library.  See  No.  LT—

 11671}

 Acopy  of  the  Annual  Administra-
 tion  Report  (Hindi  and  English
 versions)  of  the  Bombay  Port

 Trust  for  the  year  1990-91.

 A  copy  of  the  Review  (Hindi  and
 English  versions) by  the  Govermn-
 mert  on  the  working  of  the

 Bombay Pon  Trust  for  the  year
 1980-91. [Placed  in  Library.  See
 No,  L¥—116801]

 Acopyol the  Annust  Adminiaire-

 tion  Report  Piindl  and  English |

 (i)

 (8)  क

 - (ी
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 versions) of  the  Madras  Port  Trust
 for  the  year  1990-91.

 -

 Acopy  of  the  Review  (Hindi  and

 Madras  Port  Trust  for  the  year
 1990-91. [Placed  in  Library.  See
 No.  LT—1  169/91]

 A  copy  of  the  Annual  Report
 (Hindi  and  English  versions) of
 the  Cochin  Dock  Labour  Board,
 Kochi,  for  the  year  1990-91

 alongwith  Audited  Accounts.

 A  copy  of  the  Review  (Hindi  and
 English  versions) by  the  Govern-
 ment  on  the  working of  the  Co-

 chin  Dock  Labour  Board,  Kochi,

 for  the  year  1990-91.  [Placed  in

 Library.  See  No.  LT—1170/91]

 A  copy  of  the  Annual  Report
 (Hindi and  English  versions) of
 the  Visakhapatnam Dock  Labour

 Board  for  the  year  1990-91.

 [Ptaced  in  Library.  See  No.  LT—

 117191}

 A  copy  of  the  Annual  Report
 (Hindi  and  English  versions) of
 the  Jawaharial Nehru  Port  Trust
 for  the  year  1990-91.

 Acopy  of  the  Review  (Hindi  and
 English  versions) by  the  Govern-
 ment  on  the  working  of  the
 Jawsharal Nehrs  Pon  Trust  for

 ।
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 (12)  (i)
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 the  year  1990-91.  [Placed  in  Li

 brary.  See  No.  LT—1172/91]

 Acopy  of  the  Annual  Administra-
 tion  Report  (Hindi  and  English
 versions) of  the  -  Nehru
 Port  Trust  for  the  year  1990-91.

 Acopy  of  the  Review  (Hindi  and

 English  versions) by  the  Govern-
 ment  on  the  working  of  the  Par-
 adip Port  Trust,  forthe  year  1990-
 91.  [Placed  in  Library.  See  No.

 LT—1173/91}

 Acopy  of  the  Annual  Administra-
 tion  Report  (Hindi  and  English
 versions)  of  the  Mormugao  Port
 Trust  for  the  year  1990-91.

 Acopy  of  the  Roview  (Hindi  and

 English  versions)  by  the  Govern-
 ment  on  the  working  of  the  Mor-

 mugao  Port  Trust,  for  the  year
 1990-91.  [Placed  in  Library.  See
 No.  LT—1174/91]

 Acopy of  the  Annual  Administra-
 flon  Report  (Hindi  and  English
 versions)  of  the  Tuticorin  Port
 Trust  for  the  year  1990-91.

 Acopy  of  the  Review  (Hindi  and

 English  versions)  by  the  Govern-
 ment  on  the  working  of  the  Tuti-

 corin  Port  Trust,  forthe  year  1990-
 91.  [Placed  in  Library.  See  No.

 LT—1175/91}

 Acopy of  the  Annual  Administra-
 tion  Report  (Hindi  and  English
 versions)  of  the  Kandia  Port
 Trust  for  the  year  1990-91.

 A  copy of  the  Review  (Hind!  and
 English  versions) by  the  Govern-
 mentonthe working  of  the  Kandia
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 Port  Trust,  for  the  year  1990-91.
 [Placed  in  Library.  See  No.  LT—
 1176/91]

 (13)  (i)  A  statement  (Hindi  and  English
 versions)  explaining  reasons  for
 not  laying  the  Annual  Report  and
 Audited  Accounts  of  the  Hooghly
 Dock  and  Port  Engineers  Lim-
 ited,  Calcutta,  for  the  year  1990-
 91  within  the  stipulated  period  of
 nine  months  after the  close  of  the
 Accounting  year.  [Placed  in
 Library.  See  No.  LT—1171/91]

 Review  on  working  and  Annual  Report
 of  Bharat  Gold  Mines  Limited  for  1990-

 91  etc.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY OF  PARLIAMENTARY  AFFAIRS
 AND  MINISTER  OF  STATE  IN  THE  MINIS-
 TRY  OF  LAW,  JUSTICE  AND  COMPANY
 AFFAIRS  (SHRI  RANGARAJAN

 KUMARAMANGALAWM):  On  behalf  of  Shri
 Balram  Singh  Yadav,  |  beg  to  lay  on  the

 table:-

 (1)  (i)  A  copy  each  of  the  following
 papers  (Hindi  and  English  ver-

 sions)  under  sub-section  (1)  of
 section  619A  of  the  Companies
 Act,  1956:-

 (a)  (i)  Review  by  the  Government  on
 the  working  of  the  Bharat  Gold
 Mines  Limited  for  the  year  1990-
 91.

 (ii)  AnnualReportof the  Bharat  Gold
 Mines  Limited  for  the  year  1990-
 91  alongwith  Audited  Accounts

 and  comments of  the  Comptrol-
 fer  and  Auditor  General  thereon.

 [Placed  in  Library.  See  No.  LT—

 1178/91)


